Ananta Ram .. Applicant
Vrs.
Union of India and others  ............. Respondents

FOR INSTRUCTIONS

1) Whether it be referred to the Reporters or not? /Ub
2} Whether it be circulated to all the Benches of the Central

/50

Administrative Tribunal or not?
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retired, 1 had expired. and 3 were absent and those 26 could not be empanelled.

§ It is to be noted here that similar grievance of the Commussion Bearers
b o e i T ks Ballway reoarding delav i siblication of the
under the erstwhile South Eastern Railwav regarding delav in publication of the
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: Test was agitated before us in O.A.N0.274 of 2003 and
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is within a period of 3 monihs

from the date of communication of the order. When this matter was brought in
the present O.A., we gave the Respondents another thirty davs time.
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